Annexure - 7

Name of the corporate debtor: Karaikal Port Private Limited

Date of commencement of CIRP: April 29, 2022

List of creditors as on: June 20, 2022
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1 Government of 12-May-22 116859593 0| 116859593

India,represented by the Office

of the Assistant Commissioner

of GST & Central Excise,

Karaikal Division, Puducherry

Commissionerate, Puducherry
2 Employees' Provident Fund 20.05.2022 449724 0| 449724

Organisation,Regional Office,

Puducherry
3 Assistant C er of 31.05.2022 302948095 0| 302948095

Income-Tax Circle -2(1),Trichy

Stationed at Thanjavur

Total 420257412 [ o o [ 0| 420257412




